Nomination of cases by Hon'ble The Chief Justice on 16/09/2015

SI no. Case details Nominated to- File delivered in
section
DB of Hon............... ,J
1 Writ A — 51741/2015 Hon. V. K. Shukla, J. Computer Fresh
Section on
16/09/2015
2 Writ C —52014/2015 Hon. Krishna Murari, J. Computer Fresh
Section on
16/09/2015
3 Writ C — 51948/2015 Hon. Krishna Murari, J. Computer Fresh
Section on
16/09/2015
Bench Comprising
4 Crl. A. - 7229/2011 Hon. Arun Tandon, J. Crl. A. Section on
and 17/09/2015
Hon. Sunita Agarwal, J.
Hon....coeeeeeeennens N |
5 Crl. A. -998/2014 Hon. Manoj Misra, J. Crl. A. Section on
with 17/09/2015
Crl. A. -999/2014
6 S. A. -305/2004 Hon. Pankaj Mithal, J. S. A. Section on
with 17/09/2015
S. A. -306/2004
7 S.A. -1289/1977 Hon. Pankaj Mithal, J. S. A. Section on
17/09/2015
8 Bail — 4202/2015 Hon. K. N. Bajpayee, J. Bail Section on
17/09/2015
9 Bail — 983/2015 Hon. Bharat Bhushan, J. Bail Section on
17/09/2015
10 Bail — 35072/2014 Hon. Ramesh Sinha, J. Bail Section on
17/09/2015
11 A482 —27461/2015 Hon. Manoj Misra, J. Court no. 48 on
16/09/2015
12 W. P. - 52264/2015 Hon. Suneet Kumar, J. Court no. 2 on
16/09/2015
13 Ad82 —27454/2015 Hon. Bharat Bhushan, J. Court no. 44 on
16/09/2015
14 Bail — 33489/2015 Hon. Ramesh Sinha, J. Computer Fresh
Section on
16/09/2015
15 A482 —27653/2015 Hon. Manoj Misra, J. Listing Section on
16/09/2015
16 A482 —27609/2015 Hon. A. P. Sahi, J. Computer Fresh
(NRHM ) ( for final disposal ) Section on
17/09/2015
17 A482 —27319/2015 Hon. A. P. Sahi, J. Computer Fresh

(NRHM )

( for final disposal )

Section on
17/09/2015




18 Bail - 33346/2015 Hon. A. P. Sahi, J. Computer Fresh
(NRHM) ( for final disposal ) Section on
17/09/2015
As per Judicial Order
(For Hon............. ,J.)

19 Bail — 32947/2015 Hon. Manoj Misra, J. Bail Section on
17/09/2015

20 Bail — 32945/2015 Hon. Manoj Misra, J. Bail Section on
17/09/2015

21 Bail — 32949/2015 Hon. Manoj Misra, J. Bail Section on
with 17/09/2015

Bail - 17076/2015

BY ORDER OF HON'BLE THE CHIEF JUSTICE

J.R.( LISTING)
17/09/2015




